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QUESTION

Shri Ram Kumar Gautam, MLA : will the Chief Minister be pleased to
state:

a) the details of Ghaggar land adjoining sector-23 to sector-28, Sector-
31 and other sectors, if any, acquired by the HSVP(HUDA)
alongwith the details of period the land was acquired;

b) the details of the persons who are compensated in lieu of
acquisition of abovesaid land alongwith their ownership record;

C) the reasons(s) of acquisition of abovesaid land approved by the
then competent Authority;

d) the present status of abovesaid land as on file today;

e) the name of the land acquisition officer (LAO) at that time in whose
supervision the abovesaid land was acquired ; and

f) whether the purpose of acquisition of abovesaid land has been

fulfilled; if so, the details thereof?

REPLY
MANOHAR LAL, CHIEF MINISTER, HARYANA

The land of village Banna Madanpur (485.97 acres), Ramgarh (655.93
acres), Nangal Moginand (3.08 acres) and Jhuriwal (5.01 acres) was
acquired for sector 25 to 28 vide award no. 5, 6, 7 and 8 dated
17.06.1992. The land of village Nada (169.50 acres) was acquired vide
award no. 07 dated 11.03.1998 for sector 23. In this award only sector 23
is adjoining to Ghaggar River. Further, as per revenue record, the land
entered under the title of Gaggar River was not acquired in the above said
awards. Further, sector- 31, Panchkula is not adjoining to Ghaggar River.

In award no. 5, 6, 7 & 8 dated 17.06.1992 for sector 25 to 28, total
2577 persons were beneficiaries, out of which 1405 persons were the
owner as per revenue record and 1172 persons were beneficiaries for the
payment of land under the title of Jumla Mustarka Malkan/Shamlat deh.
The payment of the land titled under Jumla Mustarka Malkan/Shamlat deh
was made as per calculation of shares received from the then District

Revenue Officer, Panchkula.

In award no. 7 dated 11.03.1998 for sector 23 total 474 persons
were beneficiary, out of which 270 persons were the actual owners and
204 persons were beneficiary for the payment of the land under the title of
Shamlat deh. The payment of Shamlat deh was made as per calculation

of shares received from the then Tehsildar, Panchkula.



The above said land was acquired for residential, commercial and
institutional sector 25 to 28 and for residential, commercial, institutional

and industrial sector 23, after getting the approval from the Government.

The possession of the land for sector 25 to 28 was handed over on
17.06.1992 and for sector 23 was handed over on 11.03.1998 to HSVP at

the time of award respectively.

List of Land Acquisition Officers, posted during the period 26.06.1989 to
30.06.1998 is attached at Annexure-A.

As per report of Estate Officer, HSVP, Panchkula received vide no. 4232
dated 16.12.2021 (Annexure-B), the purpose of the land acquisition has
been fulfilled. Sector-23 to 28 and 31 Panchkula have been developed on
the land in question. The work of roads, hospital, group housing societies

and other essential services has been completed.



ANNEXURE - ‘A’

List of Land Acquisition Officers posting during the period 26.06.1989 to

30.06.1998 :-
Sr. | Name of the LAOs Period Date of Notification
No. U/s-4, U/s-6 & Date
of Award
1. | Vacant 26.06.1989 to 27.09.1989 | U/s-4=26.06.1989
2. | Sh. R.P Kaushik 28.09.1989 to 26.12.1989 | U/s-6=25.06.1990
3. | Sh. Parveen Kumar 29.01.1990 to 02.03.1990 | &
4. | Sh. Vimal Chandera, 01.04.1990 to 10.07.1990 | Award=17.06.1992
HCS
5. | Sh. Subhash Chander, | 12.07.1991 to 23.07.1991
HCS
6. | Sh. K.K Sharma 23.08.1991 to 11.11.1991
7. | Sh. H.C. Bhatia, DRO 12.11.1991 to 30.07.1993
8. | Sh. V.P Chouhan, HCS | 30.07.1993 to 31.05.1994 | U/S-4=04.05.1995
9. | Sh. H.S Arora, DRO 16.06.1994 to 12.07.1994 | U/S-6=02.05.1996
10. | Sh. Chander Parkash, |29.07.1994 to 21.08.1994 | &
HCS Award=11.03.1998
11. | Sh. Roop Singh, HCS 22.08.1994 to 28.11.1994
12. | Sh. Suraj Singh, DRO 13.02.1995 to 10.08.1995
13. | Sh. H.S Dhankar, HCS | 13.09.1995 to 07.11.1995
14. | Sh. N.S Dhull, DRO 08.11.1995 to 22.12.1995
15. | Sh. M.R Bhagwari, 15.01.1996 to 29.02.1996
DRO
16. | Sh. H.S Arora, DRO 11.03.1996 to 30.06.1998




ANNEXURE ‘B’

From
Estate Officer,
HSVP, Panchkula.
To
The Administrator,
HSVP, Panchkula.

Memo No. Dated:

Subject: Regarding assembly starred question no. 1291 — Ram Kumar Gautam.

Reference to your office email dated 16.12.2021 on the subject cited above.

In reply of the “Point No. F” of starred assembly question no. 1291
submitted that the purpose of Land Acquisition has been fulfilled. Sector-23 to 28 and
31, Panchkula has been developed on the land in question. The work of roads,
hospitals, group housing societies and other essential services has been completed.

This is for your kind information please.

Estate Officer,
HSVP, Panchkula

Endst. No. 4232 Dated: 16.12.2021

A copy of the above is forwarded to the Director, Urban Estates
Department, Haryana, Panchkula for kind information and further necessary action
please.

-Sd-
Estate Officer,
HSVP, Panchkula
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